NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH
5, ESPLANADE ROW (WEST)
KOLKATA — 700 001

No:NCLT/KB/TPP/2017/ ) H L, Date: 01/03/2017

NOTICE

(Second Notice)

In Continuation of this Tribunal’s earlier Notice No NCLT/KB/THC/2017/4864 dated 20"
February,2017, the remaining company Matter’s related to winding Up, Merger, Reduction of Share
Capital, Striking off, Relief sought for Certain Cases, etc., transferred from Hon’ble High Court of
Calcutta, Jharkhand, and Orissa received up to 28" February,2017 have been considered and the date
to be Listed mentioned against their names in the APPENDIX-A .

All concerned are requested to File two complete sets (Legal Size) in hard copy of
Petition/Application and other information in terms of notification No G.S.R 1119 (E) & S.0 3676 (E)
dated 07" December,2016 before date of hearing and appear before the NCLT, Kolkata Bench.

Encl. : APPENDIX-A @@j\.,)
(S.P Chattopadhyay)
(Deputy Registrar)
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APPENDIX -FY

National Company Law Tribunal, Kolkata Bench
List of remaining Winding Up Cases and other cases transferred from High Court Kolkata,Jharkhand
and Orissa upto 27.02.2017 and the date to be listed mentioned against

their names
sL. Names of Company Section Dates For Cause List T Remarks
| 1 |Diabari Tea Co Ltd And K.N 433,434 04.04.2017 ' ]
Chaudhary i(271,272)
2 |DiabariTeaColtd And K.N 433,434 04.04.2017
Chaudhary And K.N Chaudhary ‘(271,272) ‘
& Co.Pvt Ltd 1 !
3 |Nightingale Engineering concern T433,434 ‘07.04.2017
] 'Vs- M/s. Lagan Engineering Co |(271,272) ‘
o Ld *
—_—t — — = t -
4 |Vinod Kumar Aggarwal 433,434 107.04.2017
(271,272)
- i ——————— or e —————— AR +_, _— — sl
5 |State Trading Corporation of 433,434 10.04.2017 ‘
India Ltd (271,272)
6 |Diva Lifestyle Pvt Itd & Ors 391(2) & 07.04.2017 R G
391(4) |
(230-233)
7 |P&PHighrise PvtLtd & Ors  391(2) & 107.04.2017
1391(4) ‘
(230-233) |
8 |JK Agri Gentics Pvt Ltd and 391(2) & 107.04.2017 ' ]
Florence Alumina Lts 1391(4) ;
1(230-233)
9 |Kutir udyog kendra (India ) Ltd  |391(2) & 10.04.2017
391(4) ‘
(230-233)
10 |Roofers Infra-Projects Limited |{391(2) & 10.04.2017
391(4)
(230-233)
11 |Simplex Projects Ltd Vs- Kumar [391(2) & 10.04.2017
Infrastructure Pvt Ltd 391(4) ‘
(230-233) ‘ _ 1
12 |IFGL refractories Ltd 391(2) & 10.04.2017 1 |
391(4) }
(230-233) |
13 |kalinga Packers Ltd 391(2) & 112.04.2017
391(4)
1(230-233)
14 |sarojin Con .Con Pvt Ltd 1560 05.04.2017
| | |
| | 1 . ) i
|
— o




15

Shashadhara Mallick

|

633(2)  05.04.2017
|
|

16 |Rebati Agro Pvt.Ltd & Anr.-V/s- 75& 97 105.04.2017
ROC,West Bengal [ }
| |
17 |Ghosh Tea Plantation Pvt. Ltd. & 75&97  05.04.2017
Anr-V/s- ROC,West Bengal 1 ‘
|
e ———— e — ’
“ 18 |Chopra Tea Estate Pvt.Ltd.& |75 & 97 105.04.2017
| Anr.-V/s-ROC,West Bengal ‘
|
\ .
i 19 |Manojit Agro Pvt.Ltd.& Anr.-V/s-|75 & 97 06.04.2017
\ ROC,West Bengal
l
| — ] — S
ir 20 |Manoranjan Tea Co.Pvt.Ltd. & T|75 & 97 |06.04.2017
| |Anr.-V/s-ROC,West Bengal | ?
\ { | ‘
i | R (S
I; 21 Southern Avenue Inn Private 391(2) & 12.04.2017
i Limited & Anr 391(4)
(230-233)
22 |M/s Blue Diamonfd ‘391(2) & 112.04.2017
i |Construction Limited & Ors 1391(4) ‘
3 (230-233)
R R R
23 |Talavadi Cements Limited & Ors 391(2) & 112.04.2017
391(4) |
(230-233)
24 |Reliance Firebrick & Pottery 391(2) & 17.04.2017
Cobn Ltd & Ors 391(4) |
(230-233)
25 |Reliance Firebrick & Pottery 391(2) & 17.04.2017
Cobn Ltd & Ors 391(4)
(230-233)
26 |Golden Greenaries Pvt.Ltd. ‘ 17.04.2017

I

NOTE: If any case is not show

petitioner may contact the Registry office.
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S.P. Chattopadhyay
(Deputy Registrar)



